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:0 or ar eing 
i try or part-

OJ&es under his 
Ministry; 

(b) if so, the Jl er of such emp-
loyees .em :loYQd in biS Ministry as 
well as in .efl.Cl,l Deparment and Sub-
'ordinate Office under his Ministry; 

({;~ wbe~ tbeJJ' se,.-tV.iees are not 
being rep\a,rjscd even after the lapse 
of considerable period; if so, the 
.reason the efor; and 

(d) what action Governmen t pro-
pose to t~e in respect of liegularisation 
of their s rvice 8 instead of iceeping 
them a ca I labour.ers or only 
rou t~r TOU employees for years to-
gether? 

THE MiNISTER OF 'ST A 1'E OF 
THE MINI'STR Y OF TOURISM AND 
CIVIL AViATION (SHR( KHUR-
SHEED ALAM KHAN): (a) to (d) 
The requisite information is being 
co'llected and will e placed on the 
tabJe of dle House. 

Recruitment to Class III Posts in 
Nation.Used Banks 

8390. PROF. NARAIN CHAND 
P t\SHAR: Will the Minister of 
flNANC.a be pI sed to state : 

(a) whether recruitment to Class III 
posts in 'the nationalised banks is made 
in such a manner that candidates ,be-
longing to backward and hilly States 
have to compete with their counter-
parts from the plains; 

(b) if 
the hilly 
virtu.llly 
under tho 

so, whether it is a fact that 
State regions -generally get 
little share in -recruitment 
circum tances; 

(c) if S9, whother Govcr-nment 
propo e to eBSU&e that such safegaurds 
arc provided as ~courage the young-
men from these States toO get due 
share i recruitment to po ts 10 
branches looated in 1Iob Stat s; nd 

(d) if not, the r sons therefor ? 

T E DEPUTY MINISTIBR 
THE M NISl'RY OF FfNANOE \SH I 
JANARDHANA POOJA Y): (a) to (d) 
Pro umably, the Hon'ble Memb i 
referring to recruitment to the olerical 
cadre of the nationalised banks. AU 
direct r«ruitment to the clerical cadre 
of the nationalised banks are made 
through Ban~ing Service Recruitment 
Boards (BSRBs). Each BSRB has been 
assigned a geographical area compris-
ing on or more States for the PJU1)O$e 
of clerical recruitment. Nor,mal,ly, 
each State/Union Tcrritery con titutes 
a separate recru~tU1ent zone {or r.ecruit-
ment to the clerical cadr~ of ~l 
natiG>,Ilali ed banks witWn the S~.ate 
or Ua,ion Territcry. The condic4tes 
from one recruitment zone compote 
among them elves d ot with calldi-
dates from out ide the _wne. Tlle 
.question of th~ candidates from bac • 
ward States competing ~gain t ca 4i-
dates from more advanced State does 
not therefore arise. 

Recommendations of Members of Parlia-
ment for Opening ranches of 

tJOnali eel oks 

8391. PROF. NARAIN CHAND 
PARASHAR: Wil1 the Mini ter of 
FINANCE be pleased to state : 

(a) whether recommedations of 
the Members of Parliament are given 
any weightage at the time of the 
finali ation of the list of p1aces for 
which the Reserve Bank of India gives 
the licences for opening of branchc of 
nationalised bank recommended by 
State Government ; 

(b) if so, the exact weightage given 
in the regard; and 

(c) if nat, the rea nJ th reCor ? 

THE DEPUTY MINISTER IN 
THE MINISTRY 0 INANCE ( RI 
JANARDHANA POOJARI) ; (c 
In terms of their braQch iog 

the centre for 1 c tion of 
at r r 1/ emi. rb c tre 




